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got the information for him, The present
stock position is : about 30,000 ia Rour-
kela, 11,000 in Bhilri and 9,500 in Durga-
pur. So far as Rourkela is concerned,
Hindustan Steel has decided to dispose of
it by calling for tenders which are likely
to be finalised as early as possible. See-
ing the resuit of these tenders, Hindustan
Steel will decide what should be done in
relation to both Bhilai and Durgapur. You
will appreciate that the cost is rather low,
and therefore we or rather Hindustan Steel
Lid. wants to be careful about the way in
which it should be dispased of.

SHRI1 B. K. DASCHOWDHURY : It
scems from the reply given by the hon.
Minister that for long years together no
assessment was made of the actual quantity
of scarp iron arisings that have accumulated.
May | know from the hon. Minister whether
any assessment was made in respect of
Bhilai and Rourkela regarding the accumu-
lation of scarp iron arisings, if not what are
the reasons why the officers concerned did
not take so much inerest in the scrap pro-

ducts lying unused ?

SHRI MOHAN KUMARAMANGA-
LAM : I think, because the supply position
of pig iron is very easy at present, it has
been found difficult to dispose of these iron
scrap arisings. The present procedure which
Hindustan Steel is trying to follow is to test
it out in terms of calling for fenders at
Rourkelo and then (0 procced in the other
two plants.

oY gwa o sua : & 5o agieg
¥ arr g g fs oz O wox A
T Aeam A g I ¢

st afn gew: Ay W A
o

ot gen W wwan N ZET ger
srgr g N W F ady wr, oy
ag AN xr ¥ foar mar ¢ Ias
o ¥ aga wfes wiw § afer gy
An faafl MAGH § ¥ TEO

JUNE 24, 19m

Oral Answers 28

T0EX §-—F¥T AT WX @iz aiz W@
o @2 St ¥ ag At fear oar, Y
Far g vt wif  arfady aamosn fs
AN BY IV WS DY o § 7g IAN
&% W\ faaan qiq ¥5T o O @A
EImaws g ww T wfes  dar
AFT AT k9 § aY AT qqE W
a1t gfgew wqra ¥ ?

SHRI MOHAN KUMARAMANGA-
LAM : The hon. Member is not corroct in
stating thar pig iron is greatly in demand
and there is a shortage. On the contrary
our information {s that the supply position
of pig iron is very easy at present and that
is why 1he Hiaodustan Steel is finding it
difficult to dispose of scrap arisings. The
question of any conniv. nce, thercfore, in
order to be able to make extra profit between
officers and outsiders docs not arise.

SHRI SAMAR GUHA : Is it a fact
that scrap arisings can be be:ter utilised by
remelling them for steel purposes and that
they give better vicld than raw ore, and if
so why arc these scrop arisings being dis-
posed instead of being used as a naw
material for making stecl ?

SHRI MOHAN KUMARAMANGA-
LAM : Out of these scrap iron arisings in
the steel plants, those that could be consumed
within the plants are so consumed ; it is
only those that could not be so used in the
plants are offered for sale outside......

(Interruption)

Setting wp of New Steel Plants In
Private Sector

*702. SHRI JYOTIRMOY BOSU:
Will the Minister of STEEL AND MINES
be pleased (0 siate @

(a) wlether according to the provisions
of the Industrial Policy Resolution, 1956,
the future development of Iron and Steel
Indusiry is the exclusive responsibility of
Government ;
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(b) if so, whether the Resolution has
been revised ; and

() if not, the reasons why the Com-
panies in Private Sector are being allowed
to build Iron and Steel Plants in contraven-
tion of the Resolution ?

THE MINISTER OF STEEL AND
MINES (SHRI MOHAN KUMARAMAN-
GALAM) : (a) to (c). A statemeat is laid
on the Table of the House.

Statement

The Industrial Policy Resolution, 1956
included *‘iron and stcel” as an industry
the future development of which would be
the exclusive responsibility of the State
(Para 7 of the Resolution). It
permitted, however. the expansion of the
existing privately owned units and visualised
the possibility of the cooperation of private
enterprise being secured for the establish-
ment of new upits when the pational inte-
rests so required. (Para 8)

The Resolution also specifically recog-
nises the fact that its categorisation might
inevitably overlap to some extent and that
too great a rigidity might defeat the purpose
in view. (Para 6)

The Resolution also refers to the need
for progressively reducing disparitics in
industrialisation in different parts of the
country (Para 15).

Accordingly, the manufacture of the
basic metals, iron and steel, fram ore has
been kept for development in the public
sector,

This interprotation excludes from the
reservation any industrial process which
merely converts what is already one form
of iron or steel metal to another, Any other
interpretation could lead to unintended
resulls.

No new company in the private sector
has bcen permitted to set up any plant
making steel from ore.

Some private sector units have been
permitted to make iron from ore, and two
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such units are at present in operation. One
of them has since been taken over by the
Public Sector.

SHRI JYOTIRMOY BOSU : The length
of the mini is not quite known to us. But
it is mini socialism that they are practising.
In respect of the mini steel plaats, by con-
sidering the grant of licence to certain
private sector steel plants, is the Govern-
ment not violating the specific provision
laid down in the Industrial Policy Resolu-
tion of 1956 which says :

““The adoption of the socialist pat-
tern of socicty as the national
objective, as well as the need for
planned and rapid development,
require that all industries of basic
and strategic importance or in the
pature of public utility services,
should be in the public sector......
Industries in the first category have
been listed in Schedule A of this
Resolution. All new units in these
industries, save where their estab-
lishment in the private sector has
already been approved, will be set
up only by the State.””

MR. SPEAKER : The Question Hour
will be over, if you do not finish in one
second,

SHRI JYOTIRMOY BOSU : I shall
finish in half a second. Does the hon,
Minister agree with me that by giving con-
sideration to the proposals to grant licence
to private sector mini steel plants, he has
violated the Industrial Policy Resolution of
1956 or not ?

SHRI MOHAN
LAM : I do not agree.

KUMARAMANGA-
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Report of Committee on Cow Protection

*693. SHRI ONKAR LAL BERWA :
Will the Minister of AGRICULTURE be





